
The Airfare Regulatory Board Bill, 2024-Introduced

 

 SHRI SHAFI PARAMBIL (VADAKARA): Sir, I beg to move for leave to introduce a Bill
to provide for the establishment of an Airfare Regulatory Board for monitoring and
regulation of airfare and for matters connected therewith.

  माननीय अध्यक्ष :    प्रश्न यह है :

?  कि� कि�मान-         कि�राये �ी किनगरानी और कि�किनयमन �रने �े लि�ए कि�मान-      कि�राया कि�किनयाम� बोर्ड� �ी स्थापना और
                उससे संसक्त माम�ों �ा उपबंध �रने �ा�े कि�धेय� �ो पुरःस्थाकिपत �रने �ी अनुमकित प्रदान �ी जाए ।?

   प्रस्ता� स्�ी�ृत हुआ ।

SHRI SHAFI PARAMBIL: Sir, I introduce the Bill.

________

15.48 hrs


